
 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

Reported acute    shortage    of    automobile 
tyres in the open market 

 
THE DEPUTY MINISTER IN THE 

MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI PRANAB MUKHER-
JEE) : Sir, The automotive tyre industry of 
India is Incharge of the distribution of tyres 
and tubes in the country. The general pattern 
of distribution is as under: 

 

Supplies of tyres and tubes are made direct 
by the industry in the case of Defence, 
Original Equipment Manufacturers, 
DGS&D, State Road Transport Undertak-
ings and fleet owners having ten or more 
trucks. 

During the years 1972 and 1973 there has 
been a shortfall in the production of tyres due 
to the power cuts and labour troubles. As a 
result of this, there have been complaints 
regarding shortage of tyres particularly in the 
category of buses, j trucks and tractor tyres. In 
November, 1972, the shortfall was estimated 
to be of the order of about 50,000 tyres. As 
far as the Government is aware, there is no 
shortage in the passenger car tyres. 

The present licensed/approved/installed 
capacity of the industry is 58.81 lakh nos. A 
further capacity to the extent of 74.20 lakh 
nos. is also in the process of being set up. 
The production of truck tyres/ bus tyres and 
tractor tyres during the year 1971 and 1972 
were of the order of 23.63 lakh nos. and 
23.91 lakh nos. 

The shortage of tyres particularly in the 
category of truck, tractor and bus tyres and 
the methods of overcoming the shortage had 
been discussed with the industry from time to 
time and various steps taken to meet the 
situation. As an initial step it was decided to 
import 5,000 bus/truck tyres in the size of 900 
x 20 from Srilanka through the State Trading 
Corporation. 1,000 tyres are expected to be 
received by February, 1974. The balance is 
expected to be completed by the end of June, 
1974. These are intended for distribution 
among the State Road Transport 
Undertakings. The S.T.C, has been authorised 
to import 10,000 tyres from the general 
currency area to meet the needs of the State 
Transport Undertakings. Import of a limited 
quantity of tyres is being allowed, to tractor 
manufacturers for fitment to their tractors. 
The State Road Transport Undertakings have 
been allowed to import limited quantities of 
tyres against their motor vehicle spare parts 
licence. 

The industry has been asked to work extra 
shifts including Sundays and Closed Holidays 
after enlisting the support of the labour to 
increase the production of tyres and tubes 
particularly in the category of bus and truck 
tyres. In the case of certain units, additional 
capacity has been licensed specifically for the 
manufacture of bus/ truck tyres and tubes. 
Automobile tyres and tubes have been 
included as an essential commodity for 
purposes of the Essential Commodities Act 
and the State Governments have been 
requested to issue orders permitting the sale 
of tyres and tubes to actual users after 
recording the sales in the registration books 
in order to ensure the supply of tyres only to 
genuine users. The industry has also been 
asked to open retail shops for sale of tyres 
direct to the customers. 
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A Price Control Order called the Tyres and 
Tubes (Price Control) Order, 1973 has been 
issued under Section 18 G of the Industries 
(Development & Regulation) Act, 1951 by the 
Government on the 29th November, 1973, 
freezing the prices of truck tyres and tubes, rear 
tractor tyres and tubes and OTR tyres and tubes. 
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SHRI PRANAB MUKHERJEE : Sir, the 
hon. Member has put a number of questions. In 
fact, Sir, I have already admitted in my 
statement that there is shortage of tyres of a 
particular size 900 X 20, which lire used by 
trucks and buses. Sir, it is estimated that the 
shortfall may go to the extent of 1.3 lakh 
numbers in the current year. In order to meet 
this shortage, I have already mentioned in my 
statement that we have been making ar-
rangements to import tyres from Sri Lanka. 
Already 1,000 tyres are expected to arrive in 
this country by February 74, and by the middle 
of 1974 the rest of the tyres are expected to 
arrive. And these will be given to the State 
undertakings. Apart from the tyres imported 
from Sri Lanka, TELCO has been authorised to 
import tyres for their fittings, tractor companies 
have been allowed to import tyres for their 
fittings and the Bombay State Transport Under-
taking has been permitted to import tyres for 
their own use. The STC is also trying to import 
tyres on behalf of these agencies, and it is 
expected that some of these imported tyres may 
arrive here and ease   the  situation. 

As 1 have already mentioned, it is mainly 
because of power shortages and labour trouble 
that production of this type of tyres was less in 
1972 and 1973. Sir, if you look at the figures, 
you will find that the production has increased 
in terms of absolute numbers, but it is not up to 
the expectations to meet the demands. There is 
a gap between production and demand. Good 
Year factory in Haryana and factories in Tamil 
Nadu suffered production because of shortage 
of power. In order to meet the shortages, we 
have already created sufficient capacities. We 
have allowed the existing units to expand. We 
have approved some new licences and 
capacities which will be coming up. We have 
taken all these steps. 

Sir, regarding the distribution, I have already 
mentioned that distribution is being made by 
the automobile industries through their dealers. 
We have asked the State  Governments  to 
remain  vigilant   as 

it has been brought under the Essential 
Commodities Act, so that the real consu-
mers get the tyres. They should maintain 
the stocks and verify them through their 
own Civil Supplies Department and 
through their own agencies. Most of the 
Stale Governments have taken steps. I un-
derstand that some of the State Govern-
ments have instituted cases for 
malpractices in tyres. For example, in West 
Bengal, one or two such cases have already 
been instituted. 

As regards streamlining the distribution 
system, we have already taken up the 
matter with the industries and they have 
been asked to supply the tyres to the fleet 
owners having 10 vehicles, to cooperative 
societies and to open retail shops in im-
portant consuming points of the country. 

 



 

SHRl  PRANAB  MUKHERJEE   :     My 
friend, Mr. Mathur, has brought so many 
political questions into the distribution of 
tyres. I have explained in detail the distri-
bution system as it exists in the country 
today. Some of the units are provided tyres 
directly from the manufacturing point, as, for 
example, State undertakings, Defence units, 
and even owners of a fleet of ten vehicles, 
and cooperative societies also. Regarding 
imports, it is a fact that while discussing this 
question last May I told the House that we 
are going to import tyres from Sri Lanka. If 
we want to import something from foreign 
countries, we will have to test it, we will have 
to see that it fits in with our own 
requirements. All these things take time. And 
even Sri Lanka was not in a position to make 
this supply to us within the stipulated period. 
As such, this has got delayed. As regards 
overall production pattern, many a time we 
have discussed the question of production of 
tyres and what capacities we are going to 
create. If the honourable Member is interested 
in it, I can tell hirn that the existing capacity 
of tyre output is 49,83,400 fuller utilization 
will be to the extent of 8,97,600; fuller 
utilization of capacity yet to be achieved is 
5,90,000; additional capacity licensed is 
16,80,000; and additional capacity approved 
in the form of letter of intents is 51,50,000. 
Therefore,  it is expected  that  at the end 

of the Fifth Five Year Plan, by 1978-79, we 
will be in a position to meet our own re-
quirements either by expanding or by creating 
new capacities. Regarding distribution system 
he has mentioned and asked whether we can 
impose total control on it. So far as 
distribution is concerned, it is not possible for 
the Central Government to impose overall 
control over distribution. But we have already 
taken steps to see that the tyre companies 
unilaterally cannot increase the price of the 
tyre. That is why yesterday an order has been 
issued under IDR Act to fix the price on 20th 
November—and  we have taken necessary  
steps. 

SHRl JAGDISH PRASAD MATHUR : 
W'hat is the percentage of fleet-owners? 

SHRI PRANAB MUKHERJEE : I have 
already mentioned it in my statement. If you 
want I can repeat it : Dealers and fleet-
owners get 49.8 per cent. 

SHRI       K.       CHANDRASEKHARAN 
(Kerala) : The extent of blackmarketing that 
takes place in newly purchased cars is an 
indication of the scarcity that exists in cars. 
Not only that. Prices paid for these informal 
and illegal transfers immediately after 
purchase constitute a further indication of the 
great scarcity in the open market. All the 
three car manufacturers here together are 
producing hardly 45,000 care per annum. 
The production has gone down and 
production of Madras Herald car has gone 
down to a scandalous figure of hardly 3,000 
to 4,000 cars per year during the last two 
years . . . 

MR. CHAIRMAN : Mr. Chandrase-
kharan, the Calling-Attention relates to car 
tyres. Probably you have forgotten the word 
"tyres". 

DR. BHAI MAHAVIR (Delhi) : Tyres are 
needed for cars. 

SHRI K. CHANDRASEKHARAN : Sir, 
what you said is correct. 

The problem of shortage of tyres for 
buses, tractors cars, as the honourable 
Minister himself stated, is most acute, and 
the honourable Minister is quite correct in 
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[Shri K. Chandrasekharan.] pointing out a 
particular variety which is absolutely scarce 
in the open market. May I know from the 
honourable Minister as to what exactly the 
programme is in regard to distribution? He 
has been pleased to state something in regard 
to distribution. But more than distribution, 
the question is one of producing. So I would 
like to know what steps are being taken to 
step up production of these tyres. 

SHRI PRANAB MUKHERJEE : Sir. only 
by producing more we can get rid of tlie 
present situation and that is why we have 
asked the tyre manufacturing units to produce 
these types of tyres and to increase the i r  
production programme and production 
schedule by working on closed holidays and 
Sundays. We have also asked them to divert 
their production programme of tyres from 
those for which there is not so much demand 
to those for which there is acute shortage. 
This point is being looked into. In order to 
.meet the total requirements of the country 
during the Fifth Five Year Plan I have 
already given the figure in reply to the 
question of Mr. Misra, that we expeet to 
produce nearly 13 million pieces of tyres and 
tubes by the end of the Fifth Five Year Plan. 
To achieve this objective, the existing units 
have already provided with expansion and 
some new industries are going to be es-
tablished both in public and in private sec-
tors. 

SHRl LOKANATH MISRA (Orissa) ; Sir. 
the hon. Minister has expressed his pious 
wish that on paper they have formulated all 
the plans for the Fifth Plan period and the 
Sixth Plan period and that the country would 
probably be flooded with tyres of all kinds 
and there would not be am kind of shortage. 
Sir, I accuse that it is the Government of India 
which is responsible for all kinds of black 
markel-i ing, cither directly or indirectly. 
Scarcities are caused because of their wrong 
planning. Scarcities are caused because there 
is a   tremendous  difficulty  in  obtaining     a 

licence for a new factory and all kinds or 
circuitous methods are provided, which mean 
a lot of money and corruption at all levels of 
the bureaucracy. All this stands in tbe way of 
fresh production and setting up of fresh 
projects and new factories. Periodical 
increases in the excise dutv boost tip the 
prices of all kinds of things. On the whole, it 
is the creation of the scarcity conditions in the 
market which are a result of the policies of the 
Government of India  which, in turn, creates 
a black-market for these things. May I know 
what timely efforts are being made either to 
import or boost up production in those fields 
where scarcity prevails? Is there a cell in the 
Ministry of Industrial Production which is 
charged with the responsibility of finding out 
those areas where possibly a scarcity might 
occur? Is the Ministry of Industrial Production 
guided in formulating its policies by the 
information that scarcities are likely to occur 
in certain fields? Do they resort to any for-
ward planning thereafter? Whal is being 
done? They leave it to the market and ul-
timately when scarcity prevails, they go and 
explain away their conduct, their inefficiency 
and the malpractices resorted to by all 
Government officials. The entire 
responsibility is either thrown on the 
manufacturer or on the consumer who 
purchases it. Government of India is res-
ponsible squarely for these scarcities and for 
this black-marketing. What is the Government 
of India doing to fight out this black-
marketing. If. instead of Government of India 
it had been some individual, he would have 
been prosecuted and sent to gallows long 
back. Just because the Government of India is 
responsible for all these things and is itself 
responsible for prosecuting the guilty and 
later is itself the jury also, that nothing is 
being done. They go .scotfree in .this 
country..What is the hon. Minister going to do 
in order to get out of this mess of tyre scarcity 
and consequent black-market in its sale? 

SHRI PRANAB MUKHERJEE : Sir, I 
have already indicated the steps which are 
being contemplated to get rid of the present 
situation. It is not correct to say 
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that production is falling. In fact the pro-
duction of tyres in terms of absolute numbers 
has increased from year to year. 

SHRI LOKANATH MISRA : Sir, he is 
talking about absolute numbers. If the 
Government cannot assess properly that there 
is going to be a progressively higher 
requirement, what kind of Government it is" 

SHRI PRANAB MUKHERJEE : Sir, 
regarding future requirement also 1 have al-
ready mentioned that the task force of the 
Planning Commission has recommended that 
the total requirement of tyres in the Fifth Five 
Year Plan will be of the order of 12 million 
pieces and that is the reason why we are going 
to create a capacity of 13   million   numbers. 

We can give licences to ihe people. We can 
help them to implement those licences. We can 
sec that those licences fructify into production. 
1 do not know what other agencies or 
mechanism Mr. Lokanath Misra can think of to 
boost up production. 

The  Planning Commission has fixed the ; 
target  of  the  total   requirement     of     the 
country at the end of the F i f th  Five Year  Plan   
to   be   in   the   order   of   11   million 
numbers but  we are going to  raise     the j 
number  to the order of   13  million  numbers.  
The   figures  which   we  have  already given  
indicate  that most  of these     things have  been 
cleared  and some  of the exist- [ ing units are . . 
. 

 
MR. CHAIRMAN . Please do not interrupt 

like this. 

SHRI PRANAB MUKHERIEE : Some of 
these units have already boosted up their 
production. Regarding existing shortages, I have 
already mentioned that this particular type of 
tyres are being manufactured in two or three 
units. In these two or three units there were 
labour troubles   and   power  shortage.  In     
Tamil 

Nadu there was 75 per cent of power 
shortage. And if the hon. Member says that 
for power shortage also ihe Government is 
responsible. .  .  . 

SHRI LOKANATH MISRA : To be fair 
to him, did they not know that in these 
particular factories there was going to be 
power shortage and- there was labour 
trouble also and, therefore, what actions did 
they take in time so that there was no power 
shortage? 

SHRI PRANAB MUKHERJEE : Every-
body In this country knows what was the 
quantum of power shortage in the country 
and how it affected the industry. Therefore, 
in order to meet the deficiency we have 
asked them to work on closed holidays and 
Sundays and to change their production 
programme and to see that production of 
the particular type of tyres goes up. 
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and fleetowners. All these various steps have 
been taken. It is too general a question and it 
is difficult for mc to answer whether even in 
spite of production black-market will 
continue— 1 would not like to comment on 
it. 

 

SHRI PRANAB MUKHERJEE : Re-
garding the existing distribution system 
which prevails if the hon. Member has any 
suggestion to improve that system, Gov-
ernment will certainly consider that sug-
gestion. 

SHRI   PRANAB     MUKHERJEE   :   So 
 
far as the particular question of taking delivery 
within 15 days is concerned, this mechanism is 
being worked by the State Governments. What 
we have told the State Governments is that they 
should issue permits and on the basis of these 
permits dealers should issue tyres to the consu-
mers. If the hon. Member finds that fifteen days' 
time is too short that is a point which can be 
looked into but what I want to emphasize 
regarding the distribution system is not that we 
have taken only one step of asking the State 
Governments to do this. We have asked the 
manufacturers to open fair price shops in the 
important consuming centres. We have asked 
them to supply directly to the State undertakings 

 



 

SHRI PRANAB MUKHERJEE : In fact 
there was no control on the distribution of 
tyres. I have already mentioned at the very 
outset that tyres are being distributed by the 
automobile industries. Some of the units get 
directly from them while the bulk of the 
consumers get their tyres from dealers 
appointed by the automobile   industries. 

SHRl MAHAVIR TYAGI : Price is not 
controlled? 

SHR]  PRANAB MUKHERJEE  : Price 
control was imposed only yesterday. We 
have controlled the price and we have 
issued a notification yesterday. 

SHRI  MAHAVIR TYAGI  :  Is it    on 
cent per cent of production or part of it only? 

SHRl  PRANAB  MUKHERJEE   :     We 
have freezed^the price because the auto-
mobile industry wanted to increase the price 
of various tyres. That is why we have freezed 
it and we have told them that the price as it 
was on the 20th November should remain 
and they cannot increase the price. So 
statutory price control has been imposed only 
yesterday. Before that there was no control 
over tyre price or distribution. When there 
was an acute shortage of a particular type of 
tyre it was brought under the Essential 
Commodities Act and the State Governments 
were asked to take the help of the provisions 
of the Essential Commodities Act and 
regulate the distribution of tyres through the 
dealers. As such there is no control over tyre 
distribution or tyre production. 

MR. CHAIRMAN : I have called one 
Member from each party but still there is 
some time. I will revise the" list and call a 
few Members but I will request hon. 
Members to be brief and put only one 
question each. 

DR. BHAI MAHAVIR : They are so brief 
that we have spare time. 

MR. CHAIRMAN : That is not because of 
brevity. 

SHRI  PRANAB  MUKHERJEE   :   It is 
not a fact that most of the State Governments 
have not brought it under the Essentia! 
Commodities Act. Most of the State 
Governments have brought it under the 
Essential Commodities Act. Apart from the 
two States which the hon. Member has 
mentioned, West Bengal Government has 
already prosecuted some people bringing it 
under the Essential Commodities Act for 
blackmarketing in tyres. Regarding taking 
over the distribution system by the Central 
Government, I have already mentioned that 
the State Governments are competent enough 
to deal with the subject and they can take care 
of it. They have their own responsibilities to 
their consumers and to their people. 
Therefore, there is no point in harping that the 
Central Government is not taking over the 
distribution of tyres. As regards the third 
point, I have already said that there is a 
shortage. We are trying to improve deficiency 
and we are trying to import. We are trying to 
boost up indigenous production. Various steps 
and measures have already beer, taken to 
boost up production. 
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SHRl PRANAB MUKHERJEE: Regarding 
the distribution system, the hon. Member has 
made a suggestion thai the old tyre may be 
exchanged for the new one and it could be 
looked into. Regarding export, we export a 
small number of tyres. I am not exactly in a 
position to give the figure. 1 can give it to 
hirn later. The whole question was discussed 
in our Ministry. It was also raised through a 
calling attention motion last time. It was 
pointed out that it might not be possible for us 
to find an export market when we would be in 
a position to produce tyres according to the 
requirementi of the export market. So far as 
tMs particular item is concerned, it may not 
be available  to  us. 

DR. BHAI MAHAVIR : Why do you 
export in spite of shortage? 

SHRI PRANAB MUKHERJEE A very 
small number is exported. It is not much. It is 
only to Kuwait and some other countries that 
we are exporting tyres. And we may not get 
that market. And my friend knows that in the 
international trade sometimes even in spite of 
domestic stringency and shortage, we are to 
export for other reasons. That is why the 
question of banning export does not arise. I  
have already mentioned regarding cycle tyres. 
I can tell the hon. Member that there is no 
shortage of cycle tyres. But if there is an  
increase in price... 

DR. BHAI MAHAVIR: The manufacturers 
have raised the rates. 

 



 

SHRI   PRANAB  MUKHERJEE The 
prices have been  raised? That point may be 
looked  into.    I  think  they  have been 
raised   before   the   promulgation of the 
order,  before  the  29th November. 

DR. BHAI MAHAVIR: Is there any 
sanctity about 29th November? This is the 
Delhi Cycle Market Report dated 3 7th 
November, and this carries the announce-
ment that cycle tyre prices have been in-
creased. 

SHRI PRANAB MUKHERJEE: The 
sanctity is there because the orders have been 
issued on that day and we cannot take aclion 
for the aclion taken by the manufacturers 
before that date. That is my point. Regarding 
the other things, 1 have already replied  to  
the questions. 

DR. BHAI MAHAVIR: There is a s t r ike 
in  CEAT. 

SHRI PRANAB MUKHERJEE: Regard-
ing CEAT, we are trying to see that it comes 
to an end. The State Government has also 
been approached: the Labour Ministry has 
been approached. Not only in this but in 
certain other factories also strike took place. 
From our end we will see that the strike 
comes to an end as early as possible. 

SHRI T. V. ANANDAN: (Tamil Nadu): 
Sir, ihe entire question involves the point of 
supply and demand. The demand is greater in 
this country whereas the supply is very poor. 
Sir, during the period of our great Jawaharlal 
Nehru who had introduced the mixed 
economy  in  this  country .. . 

MR. CHAIRMAN: How docs Jawaharlal 
Nehru come into the question about tyres? 

SHRI T V. ANANDAN: It is very rele-
vant, because of the change of policy of the  
Government... 

MR. CHAIRMAN: Hon. Members should  
be  brief and  relevant. 

SHRl T. V. ANANDAN: Whenever I 
rise... 

MR. CHAIRMAN: Whenever you rise 
you bring in some other thing. 

SHRI T. V. ANANDAN: Otherwise, how 
shall I be able to put the question? 

MR. CHAIRMAN: Without bringing 
that,  you  can  put  your  question. 

SHRI T. V. ANANDAN: The increase, as 
has been quoted by my hon. friend here, has 
been caused because of the blackmarketeers. 
At a time when tyres are available in Delhi 
scarcity is felt in Madias; and when Delhi 
feels the scarcity, Madras has got a good 
number of tyres. How does this happen? 
Although you say that the distribution is 
being controlled, it is not fairly and 
effectively controlled and it is not possible 
also—I know—for the present Government 
to control the black market. 

MR. CHAIRMAN: Biil you are not 
putting the question. 

SHRI T. V. ANANDAN: What proposal 
have you to increase Ihe production of tyres 
in this country to suit the demand. There is 
already a proposal before you for a factory 
for producing tyres in Tamil Nadu, it is 
from the Tamil Nadu Government.    What 
has happened to that ? 

SHRl PRANAB MUKHERJEE: So far as 
that particular Tamil Nadu proposal is 
concerned, it may not be possible for me to 
answer it just now. But regarding the overall 
production, 1 have quoted rriany times the 
figures—we are going to create additional 
capacity in the form of licences, expansion 
and letters of intent. And I can assure the 
hon. Member that if the production 
programme goes according to schedule, by 
1978-79 we will be in a position to produce 
in the order of 13 million tyres and tubes. 
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SHRI PRANAB MUKHERJEE: So fai as 
technology is concerned, we have alreadj 
made arrangements with foreign companie 
with which we are entering into collabora tion 
agreement to give their technology tc us. But 
even ihe Government of India has an idea to 
establish a Research and Development centre 
with a production unil to develop indigenous 
technology in the tyre industry. 

DR. BHAI MAHAVIR: We have not 
developed any so far? 

SHRI PRANAB MUKHERJEE: We have 
developed some technology but largely we 
are to depend still on foreign technology. We 
are going to have a Research Development 
unit. Dr. Bhai Mahavir knows that we have 
no technology here. 

Regarding strike, perhaps the hon'ble 
Member does not want to say that all strikes 
should be banned or give any general 
formulation as how to stop strikes in the tyre 
factories. Evidently strikes cannet be banned 
in factories. However, when a strike occurs 
we should deal with it according to the 
situation. Regarding production programme I 
have already men- 

tioned,   if any particular unit is mentio»-ed 
we can look into it. 

MR. CHAIRMAN: Only one question and 
a short question. And that is the last one. 

DR. M. R. WAS: (Maharashtra): In the light 
of the past experience and the general 
knowledge that this multilateral scheme of 
distribution and partial price control is never 
effective—in fact it opens a wide channel for 
black market, particulary the permit system—
may I know from the hon'ble Minister whether 
he would like to consider a scheme that as 
every truck is registered with the Regional 
Transport office, it is very easy to attach as in 
passports one extra sheet to every truck book 
for issue of a tyre, after two years of the taking 
of the receipt of the truck and in proportion to 
the production ? Then it is upto the operator of 
the truck to dispose off or retain the tyre. But 
this will ensure that every truck operator gets 
his tyre without having to wait for a permit or 
without having to grease the palms of the 
dealer because this is bound to happen when 
there is shortage. 

Secondly, is it a fact that a quota allotted to 
the dealers and the truck operators in Delhi 
was diverted by the Supply Department of the 
Delhi Administration to the D.T.S.? 

SHRI PRANAB MUKHERJEE: Sir, 
regarding the second question. 1 have no 
relevant information. If the hon'ble Member is 
interested 1 can pass on that information to 
him whether it was supplied to the D.T.S. 
Regarding the first question it is a suggestion. 
In fact some of the State Governments applied 
the same principle while issuing the permits. 
They take the number of the cars and go 
through the blue book. They register it in the 
registration book and on the basis of that they   
issue   the   permits. 

SHRI SARDAR AMIAD ALI (West 
Bengal): May I know from the hon'ble 
Minister   whether   this   allocation   of   tyre 
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to Ihe different States by the tyre manu-
facturers is being done by the tyre manu-
facturers themselves or the Government has 
any control in allocation of these tyres and 
whether that allocation is also made 
according to the transport problems of the 
individual State concerned ? 

Secondly, while distributing the tyres to 
the dealers is the Government aware of the 
fact that in the meantime these tyre manu-
facturers have already gone on with an in-
formal agreement with the tyre dealers and 
retreaders association to whom the allocation 
is made and thereafter the tyre dealers and 
retreaders association allocate it to the 
individual dealers. Therefore, the middleman 
problem is created in this total distribution 
system. I would like to know whether the 
Government is aware of this middlemen 
sjstem in the distribution of tyres to the 
actual users. If so, what steps is the 
Government going to take to liquidate this 
middlemen system in the tyre distribution 
machinery? 

SHRI PRANAB MUKHERJEE: Sir, so far 
as allocation of tyres to the dealers is 
concerned, it is being done by the auto-
mobile industry. The Government has 
nothing to do with it. Secondly, regarding the 
existence of middlemen in the form of 
retreaders' or dealers' association, we know 
that in some of the States these practices are 
there. We have brought it to the notice of the 
automobile industry and we have asked them 
to look into it so that such   malpractices  do  
not  take   place. 

ANNOUNCEMENT RE GOVERNMENT 
BUSINESS 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFATRS AND IN THE MINISTRY OF 
WORKS AND HOUSING (SHRI OM 
MEHTA): With your permission, Sir, I rise 
to announce that Government business in 
this House' during the week commencing the 
3rd December, 1973, will consist of: 

(1)  Consideration and passing of the 
following Bills as passed by Lok Sabha: 

(a) The Press Council (Amendment) 
Bill, 1973. 

(b) The Indian Railways (Second 
Amendment) Bill, 1973. 

(c) The Burn Company and Indian 
Standard Wagon Company (Taking 
Over of Management) Bill, 1973. 

(d) The Alcock Ashdown Company 
Limited (Acquisition of Undertakings) 
Bill,  1973. 

(2) Discussion on the Resolution seeking 
disapproval of the Central Excises and Salt 
(Amendment) Ordinance, 1973 and 
consideration and return of the Central 
Excises and Salt (Amendment) Bill. 1973, 
as passed by Lok Sabha. 

SHRI LOKANATH MISRA (Orissa): 
Sir, I have a submission to make. In the 
meantime, there were certain important in-
ternational developments, particularly in the 
Middle East and in many other countries. I 
would request that you may kindly direct 
the Government that we have a discussion 
on the international situation sometime next 
week. In view of the importance of the 
international situation, we might have a 
discussion for two days on the international 
affairs. 

SHRI OM MEHTA: We will try to have a 
discussion in the coming weeks. It is for the 
Business Advisory Committee, of which the 
hon. Member, is a number to allocate time. 
(Interruption) I am saying about the time. 
About the discussion, 1 am in touch with the 
External Affairs Ministry und wc will try to 
see that there is a discussion. 

MR. CHAIRMAN: Now, we go to Private 
Members' Resolutions. Mr. Mandal, if you 
like you can start after lunch. 

 
MR. CHAIRMAN: The House stands 

adjourned till 2-30 P.M. 

The House then adjourned for 
lunch at fifty-four minutes past 
twelve of the clock. 


